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fluctuations, the extent of f«dl depend­
ing on the state of market and overall 
demand in each case existing at a parti­
cular time.

(e) Cost of production varies with 
different Mills. CJenerally it is esti­
mated at about Rs. 500 per ton for 
sacking and about Rs. 750 per ton for 
hessian.
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The Minister of Planning and Irrica- 
tton and Power (Shri Nanda): (a) to
(e). The Vanganga Project in Madhya 
Pradesh was investigated by the State 
Government in consultation with the 
Central Water and Power Commission. 
The Project involved an expenditure of 
Rs. 50 crores and the submergence of a 
large rice area. The area to be irri­
gated by the project was largely forest 
land which would require considerable 
reclamation work. The State Govern­
ment decided not to proceed with the 
project. The project has not been in­
cluded hi the Five Year Plan.
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The Minister of Planning and Irriga­

tion and Power (Shri Nanda): (a) The
Madhya Pradesh Government has a 
Five-Year Plan the total cost of which 
is Rs. 43-6 crores.

(b) A statement of principal schemes 
included in fhe Plan is laid on the 
Table of the House. [See Appendix 
VI, annexure No. 25.]

Cloth (Production and Export)
*1246. Shri M. iBlamnddtn: Will the 

Minister of Commerce and Industry be
pleased to state:

(a) the production position of cloth 
of each variety from January to May, 
1952 (month-wise);

(b) the stock position of each 
variety of doth in each of the afore­
said months; and

(c) export, if any, to foreign 
countries, the names of the countries 
to which exported and the quantity of 
export?

The Minister of Commerce and Indus­
try (Shri T. T. Krishnamachari): (a) to
(c). Statements are laid on the table 
of the House. [See Appendix VI, 
annexure No. 26.]

Extradition

*1247. Shri N. L. Joshi: Will the
Prime ADnlster be pleased to state 
what are the countries with whom 
India has made extradition arrange­
ments?

The Parliamentary Secretary to the 
Prime Minister (Shri Satish Chandra):
India has not made any fresh extra­
dition arrangements with the foreign 
countries since independence. All 
the extradition treaties entered into by 
the British Government on behalf (rf 
India (pre-partition) continue to 
operate after India’s becoming Inde­
pendent.

Cement

♦1248. Shri M. X. Agrawal: Will the 
Minister of Conunefee and In d a s^  be 
pleased to steto: . . .  *




